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ural aiel to Selaednled cutes and 
Scheduled Tribes 

1455. Shri D. S. PaW: Will the 
Minister Of Home Mairs be pleased to 
state: 

(a) whether legal aid h.as been given 
to Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Maha-
rashltra during 1962-63 and 1963-64 90 
fair; and 

(b) if so, the amount spent during 
the same period? 

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chan-
drasekhar): (a) and (b). There is no 
scheme 'Legal aid' in the Maharashtra 
Plan for welfare of the Backward 
Classes. However, the Maharashtra 
Crt>vernment have a non-Plan schem.e 
of 'Legal aid'. The amount spent 
during 1962-63 was Rs. 35.646. Infor-
mation regarding the amount spent 
during 1963-64 is not available 

Political Sufferers 

1456. Shri D. S. Patil: Will the Min-
ister of Home Afiairs be pleased to 
state the total amount dist ~ ted to 
the political sufferers of Maharashtnl 
up to the end of October, 1963? 

The Deputy Minister in the Millis-
try of Home Affairs (Shrimati Chan-
drasekhar): Rs. 15,400. 
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Personnel Management Courses 

• Shri Kapur SiDrh: 
14:>9. Shrimati Shashank Manjarl: 

Will the Minister of Education Of' 
pleased to lavon the Table a list of 
Universities and Institutions in India 
which run exclusive 8lljd specialised 
tourses in Personnel Management lea-
cting to Degrees or Diplomas in that 
subject recognised by Government? 

The Minister of Education (Shrl 
M. C. Chagla): No University or Insti-
tution is conducting an exclusive and 
specialised course in Personnel Mana-
gement. 

Reservation fOr Scheduled Castes allll 
Scheduled Tribes 

1460. Shri Vishram Prasad: 
Shri H. C. Soy: 

Will the Minister Of Home Affairs 
be pleased to state: 

(a) whether it is II fact that under 
provision of Article 16 (4) and 335 of 
the Constitution, the ~ e n ent of 
India have made reservation in Ser-
vices for the Scheduled Castes 121% 
by open competition and 16-213 per 
cent by recruitment and for Scheduled 
Tribes 5 per cent in all the services; 
and 




